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'?‘ 'ﬁailbra Service Commission Garakh_rm-- -:' Y
| threugh its Cheirman |

TR g e s, B T e e —

Hon'ble D.S.Misra,A.M.
Han'ble G.S.Sharma ,JM.

{ Delivered by Hon'ble DSM:LSra)

In this epplicetion under Section 19 of the _'
ATAct XIII of 1985, the applicant has sought =2 éiree’l;:t.m~
to'the respondents to permit the applicant ta appearu,‘_
at the interview to be held on 30,10,1987, ﬁrta

conduct zn interview for the applicant on any other

subsequent date, not to declare the results of the ' f"q

interview ,if any, held on 30,10,1987, and to quash ‘
_ # - the proceedings of the interview to be held on pi

30,10,1987,

1

BE 5 2 . The admitted fzcts of the case ara thats;ghe#

LJL

applicant was allewed provisionally to appear in mhaﬁ . _;.,:.,

P I e,

i ‘f;“ written examination for the post of Health 'f e

held on 23.8.87. The spplicant did not qualﬁ'y'? ,:.q“a i‘?%

written test and was,therefore, not call‘ed fu:;;gj; ﬁﬂ't‘ﬁi _3;
B |

S R i i

:’f
K .- %l

|

i

|
it
|
|

i



“2“‘
containing the marks awarded to the candidates‘fppearingl

in the written test waspoliced by the respondent,

3% ‘ie have heard learned counsel for the parties
and have carefully perused the documents on record.We -
have examined the original marksheet signed by Dr, A K
Mookherji,PA,CMO,N,E,Reailway in which the applicant'
with roll no. 637 was awarded only 64 marks, We have
also seen a final list of cancdidates which consists eof
12 persons &nd includes the names of only those cendida-
~tes who had obtained 65 marks or more., This Iist is

signed by Sri Sita Ram Member/Secretary Railway

i

Recruitment Boeard,CGorakhpur. It is stated in para 9

of

the reply thet according to the instructions of the
Railway Boeard contained in their letter ﬂaied 3.8.83
(copy annexure CA 1) , . . number of candidates to be
called for interview should be 2,5 times the number
of vacancies except in the case of operating cetegories

where psychological tests are to be conducted by the

RDSO, Although it has not been stated , . it eppears

. i i T g e A i o e A e

that the 12 candidates in the final list of persons te
be called for interview belonged to the general categoxy |
against 4 advertised vacancies. According to the above
mentidnsd circulsr of the Railway Board, it would have
been sufficient to call 10 persons but from a perusal of
the marksheet it is noticed that there were 3 candidates
brecketed at 65 marks and on the principle of natural
justice all the 3 were called for interive inceeasing
the number frem 10 te 12, The contention of the -

applicent that feor ene vacancy,4 candidates should have

been called ,is ageinst the instructions eof the Railway

Board. B{L# \
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